r

”» .
°
A ‘ CENTRAL ADMINISTRATIVE TRIBUNAL
' CIRCUIT BENCH, INDORE
4 O.A.NO.591/2002
, Thursday, this the 20t day of February, 03

Smt. Gyarsi Baj widow of Ghans;j

Ex. Gangman under CPWI Bhawani Mandi

R/o Bhagwanpura, Distt. Mandsauyr
Bhagwanpura

.Applicant
(By Advocate: ShriAN. Bhatt)

Versus

Union of India through

1. The Genera| Manager

Western Railway, Headquarters Office
Church Gate - Mumbai - 20

The Divisional Raj|
Western Railway
Divisiona| Office ~Kota

Manager

..Respondents
ORDER (ORAL)
Shri Govindan §. Tampi:

Heard the learned counsel for applicant.
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